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WEELKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELHI-l10066
FROM 26.06.2017 To 30/06/2017

SINO. APPEAL NO. ORDER NO. DATE OF DATE ON '.,
ORDER WHICH ORDER
RECIVED DESPATCHED
FROMTHEPS
TO HON'BLE
PRESIDENTN
ICE
PRESIDENTIM
EMBERS

FINAL ORDER

L EI1144/2009 F0/53504/2017 26/05/2017 28/06/20i 7
2. E/50054/20 14 FO/5352112017 3010512017 28/06/2017
3. E/52899, 52903 & FO/53522-24/2017 30105/2017 28/06/2017, '

532261/2017
4. E/3308/2010 FO/53525/2017 30105/2017 28/06/2017

f--
5. E/313/2012 FO/53526/2017 30105/2017 28/06/2017
6. E/50095/20 14 FO/53550/2017 30105/2017 28/06/2017
7. EI1976/2011 FO/5355112017 30105/2017 28/06/2017
8-28. E/51620,51623-51629, F0/53554-53574/2017 31/05/2017 28/06/2017

51633,51690,51799,51977
, 51980,52034,
52600-52603,52615,
52622/2016 & .
E/54259/20 14

29. E/425/2008 FO/53581120 17 31105/2017 28/0E/2Q17
30. E1796/2006 FO/53597/2017 31/0512017 28/06/2017
31. E/1188/-0 11 FO/53598/2017 01/06/2017 30106/2017

f--32-33. E/3329 & 3027/2012 F0/53599-53600/2017 01/06/2017 30106/2017 1--
34. E/57852/20 13 FO/53604/2017 01/06/2017 30106/2017
35. E/5130112014 FO/53605/2017 01/0612017 30106/2017
36-47. E/50733-50737/2014 F0/53606-53617/2017 01106/2017 30106/2017

& E/50741-
50747/2014

48. E/51 084/20 14 FO/53618/2017 02106/2017 30106/2017 --_ f--49-50. E/50958 & F0/53619-53620/2017 02/06/2017 30106/2017
50636/2014

02/06/2017 30106/2017
-_ I--51. E/57444/2013 FO/53623/2017

I
I

MISCORDER
-j--_____ 1_

I

!'-----,-
1-2. E/M/5031 0-11120 17 M0150237-38/2017 '26/05/2017 28/uS120 I? -

IN E/50554-50555/17
f---3. E/ROAl50313/2017 MO/50239/2017 26/05/2017 28/06/2017 I IIN EI1031/2007

1~P.T.O. ___JJ



~ ..E/M/50302- M0/50240-46/20 17 26/05/2017 28/06/2017
50308/2017 IN

. E/50576-50581/2014
& E/51933/2014

11-13. ElRoa/50296-98/20 17 M0/50256-58/2017 28/06/2017
IN E/53674-76/2014

14. E/M/50354/2017 IN MO/50259/20 17 30105/2017 28/06/2017
E/52526/20 16

15-17. E/ROAl50327-29/17 M0/50260-62120 17 30105/2017 28/06/2017
IN E/3924-26/2005

18-19. E1M150367- M0/50264-50265/20 17 31/05/2017 28/06/2017

50368/2017 IN
E/53595 &
52499/2016

20. EIMl5036912017 IN MO/50266/20 17 31/05/2017 28/06/2017 .

E/52320/2016
21. E/ROM/51456120 16 MO/50267/2017 02/06/2017 28/06/2017

IN E/1898/2008 .- f-

"

{~ P-

Asstt. Registrar
Excise Brauch-D~

Kind Attention: Now all judicial orders are being suomotu disclosed on
CESTAT website as soon as after signature of the Hon'ble Benches on the­
same day for the facility of the public at large. Thus all the public including
parties and RTI application movers may upload these orders from there for
their use.
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